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Office of the District Magistr_ate, Balrampur.

W T c . | Rfep : 9 - 042

To, .
The Deputy Registrar (Judicial),
National Green Tribunal,

Principal Bench,
New Delhi-110001

Sub.: Hon’ble NGT order dated 20/02/2023 (O.A. No. 890/2022) News articles
published in “Dainik Bhaskar Dated-14-11-2022 with regard to “Garbage

heap:; garbage piled up in the city Balrampur toxic smoke coming out of fire
in OA no. 890/2022.

Hon’ble Sir, : ' .
That the Hon’ble NGT has passed the order in OA No. 890/2022 on dated
20/02/2023 in the matter of News articles published in “Dainik Bhaskar Dated-14-11-

© 2022 with regard to “Garbage heap; garbage piled up in the city Balrampur toxic smoke

eoming out of fire.

“..3. In our view a substantial question relating to environment due to
- implementation of Schedule enactments under NGT Act, 2010 has arisen but before

taking further action, we Sfind it appropriate to obtain a Sactual report for the
purpose thereof we constitute and Joint Committee comprising State PCB and
District Magistrate, Balrampur who shall visit the site, collect relevant information
and submit a factual report within two months. '
4. The Committee shall also report about action taken if any which need to include
prohibition of open dumping and clearing remaining Zsites. Nagar Palika
Balrampur (Adarsh Nagar Palika) may also indicate on setting up and operation of -
waste processing facility and not creating legacy waste dumping sites which shali
also be a part of the said report. - : ‘ ;
5. The District Magistrate shall be nodal agency for coordination and compliance.
6. The said Committee shall submit an action taken report within three months with
the Registrar General of this Tribunal who shall place the report before the Bench
if find necessary for any further order, : »

- 7. The report shall be submitted by e-mail at Judicialngt@gov.in preferably in the

form of searchable PDF/ OCR Support PDF and not in the form of Image PDF.,
8. List this matter on 26.04.2023.." T R

With respect to the above it is submitted that in compliance of aforesaid order

j)assed by the Hon’b]e NGT on 20-02-2023, Légacy Waste/MSW‘dump site of Nagaf



\ '

Palika Parishad, Dalrampur Urban aren has heen Jointly inupected by S0, Sadar
Bulrampur, Officils of Reglonnl Office, UPPCI, Bunti on 13,04,2023,

The copy of the Joint Commitiee Inspection Report/factual report i
annexed herewith in complinnees of the above directions of the Hon'ble NGT for your

kind perusal,

With Begards,

Enclosure: As above o \
District afhy
Balra
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Joint Committeec Inspection/Factual Report of dumping sites(Legacy Waste) Nagar Palika
Parishad, Balrampur in_the matter of News articles published in “Dainik Bhaskar Dated-
14.11.2022 with regard to “Garbage heap; garbage piled up in the city Balrampur toxic smoke

coming out of firc.in QA no. 890/2022

Background

Hon'ble National Green Tribunal, Principal Bench, New Delhi vide its order dated 20.02.2023
in the matter of matter of News articles published in “Dainik Bhaskar Dated- 14.11.2022 with
regard to “Garbage heap; garbage piled up in the city Balrampur toxic'smoke coming out of fire.
in the matter of O.A. No. 890/2022 to ascertain the factual position and take remedial action in
accordance of law. Relevant para of Hon’ble NGT order is as under-

“..3. In our view a substantial question relating to environment due fo implementation of
Schedule enactments under NGT Act, 2010 has arisen but before taking further action, we find it
appropriate to obtain a_factual report for the purpose thereof we constitute and Joint Committee
comprising State PCB and District Magistrate, Balrampur who shall visit the site, collect relevant
information and submit a fuctual report within two months.

4. The Committee shall also report about action taken if uny which need to include prohibition of
open dumping and clearing remaining 2sites. Nagar Palika Balrampur (Adarsh Nuagar Pualika)

may also indicate on setting up and operation of waste processing fucility and not creating legacy

waste dumping sites which shall also be a part of the said report.

5. The District Magistrate shall be nodal agency for coordination and compliance.

6. The said Committee shall submit an action taken report within three months with the Registrar
General of this Tribunal who shall place the report before the Bench if find necessary for any
SJurther order.

7. The report shall be submitted by e-mail at judicialngt@gov.in preferably in the form of
searchable PDF/ OCR Support PDF and not in the form of Image PDF.

8. List this matter on 26.04.2023.

In compliance of above order passed by Hon'ble NG'T, Joint Committee inspection of” Nagar
Palika Parishad, Balrampur in the matter of News articles published in “Dainik Bhaskar Dated-
14.11.2022 with regard 1o “Garbage heap; garbage piled up in the city Balrampur toxic smoke coming
out of fire U.P.. has been carried out on 13.04.2023 by the following team members:-

1. Shri Rajendra Bahadur, SDM, Balrampur,
2. Shri Chandresh Kumar, Regional Officer, UPPCB, Regional Office Basti.
3. Shri Raghu Vir Singh, ASO, UPPCB, Regional Office Basti.

Salient obscrvation in  the light of Hon'ble NGT dircctions dated 22.12.2022,
recommendation based on site inspection and available records of cach dumping site are as under:-

A. Salient Details:- '
I- Name of the Nagar Palika Parishad = Nagar Palika Parishad, Baleampur, District
Balrampur,
2- Name of Contact Person & Designation - Shri Raj Mani Verma, Exceutive Officer(1:.0).),

3- Contact No & EE-Mail 11D = OB18O078347, conppbalvampurbp-up@.nic.in
4- Year of Establishment - 1887

5- Total population = According 1o the year 2011 population ~ 81054
(PC-ZJUMARYLLH WD ARG SIATI0A202 NNGT 490/ 2022
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Total No. wards

Estimated MSW gcncr'alion
Per day (TPD)

Door to Door collection facility

No. of Mini transfer station
No. of compactors

No compartmented vehicle

According to the year 2022 population - 97301
- 25

Wet 12.03

- Dry 9.41
Inert 0.45
Total: 21.89

Door to door garbage collection is being done in 25
wards of the city by Tricycle and Tata Magic vehicles.

- 16
- 01
- 12

12- Vehicle engaged in MSW Segregation /

13-

14-

15-

16-

Transportation/Disposal

Current Treatment facility of
Municipal Solid waste (If Any)
No. of MRF facility

MSW processing facility

No. MSW compost facility
(If any)

- = Details of Vehicle(in Nos.) —18 Tata Magic, JCB- 01,

Dumper Loader — 02 (02 Dumper & 02 Loader), Pock

Land-01, Tractor-01, Trolley-01

Other Machine - Compactor - 01, Saptic Tank - 01,
Sprinkler Machine - 01, Fogging Machine — 03 & Hand
cart-136.

- No lMunic&pal Solid waste treatment Facility Available.
:- The MRF Center(Capacity-50 TPD) is built on the land
situated in the South direction from Tulsipur Road near
Mevalal Police Chowki in Nagar Palika Parishad. Balrampur,
but Currently not functional (As per information provided
by NPP Balrampur, MRF Center not functional as
the Status quo has been imposed by the Order Dated
19.08.2021 passed in the Hon'ble High Court Allahabad
in Conciliation writ No.-17998 of 2021.).
- No. MSW facility situated in NPP Balrampur
(Municipal solid waste is generated from NPP,
Balrampur is not being treated/processed)
:- Composting work was going on at MRF(Capactiy-
50TPD) center but due to Status quo, the work of composting

is obstructed.

{PC-2)D:MARYESH WORK\ASO Sir\17042023\NGT 890/2022
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17- Location Mentioned Dumping sites = (i) Baluha Mohalla (Between Girls Inter collage

and Nahar Balaganj road).

(ii) Mevalal Police Chauki in Nagar Palika
Parishad, Balrampur.

(iii) Baluwa Mohalla, Betwween Girl Inter College
to Nahar Balaganj Road, Muralipur,
Balrampur.

(iv) Suvaw Drain/River, Barrage, Balrampur

Annexure-1 (As per detail provided by the E.O., Nagar Palika Parishad, Balrampur letter dt.

15.04.2023). )
Anncxure-2 (The Photographs of sites during joint inspection committee.).

B. Observations:
1- During the inspection,the Joint Committee found the 04 Municipal Solid Waste Dumping
site in Nagar Palika Parishad, Balrampur.

i. South direction from Tulsipur road, near Mevalal Police Chauki (adjacent to
MRF Centre) in Nagar Palika Parishad, Balrampur:-(Latitude-27.432307,
Longitude-82.0195157):-

Total MSW dumping site area is approx 1.430 hectare and estimated Municipal Solid
Waste (legacy waste) dumped is approx 3550 tonnes. Dumping yard is there since
approx 03 years and this dumping site is just adjacent to MRF Facility.The MRF Center
is built on the land situated in the South direction from Tulsipur Road near Mevalal
Police Chowki in Nagar Palika Parishad, Balrampur. Presently the garbage dumping
work is closed at this site and legacy waste covered with ash.

As per information provided by NPP balrampur. MRF Facility is not functional as
Status quo has been imposed by the order dated 19.08.2021 passed in the Hon'ble High
Court in Conciliation writ No.-17998 of 2021.

Baluwa Mohalla, Between Girl Inter College to Nahar Balaganj Road, Muralipur,
Balrampur:-(Latitude-27.419647, Longitude-82.184728):-

In Baluwa Mohalla, Muralipur Total MSW dumping site area is approx 3000 square
meters. estimated Municipal Solid Waste (legacy waste) dumped approx 2700 tonnes.
Dumping yard is there since approx 135 years. Presently the garbage dumping work is
closed at this site and the legacy waste is found covered with ash. No treatment ftacility

is available at site and legacy waste covered with ash.

{PC-2}D:\ARYESH WORK\ASO Sir\17042023\NGT 890/2022 % no,
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iii. Suv:m" Drain/River, Barrage, Balrampur:-(Latitude-27.420226, Longitude-

82.169476):-

Total MSW dumping sitc arca is approx 800 square meters and estimated Municipal
Solid Waste (legacy waste) dumped approx 1200 tonncs. Dumping yard is there since
approx 08 ycars. Presently the garbage dumping work is closed at this site and the
legacy waste was found covered with ash. No treatment facility available at site.
Mevalal Talab (Before Ranjitpur Drain), Mevalal Police Chauki, Tulsipur Road,
Balrampur:- (Latitude-27.433028, Longitudec-82.196218):-

Total MSW dumping sitc arca is approx 4000 square meters and estimated Municipal

Solid Waste (legacy waste) dumped is approx. 50 tonnes. Dumping yard is there since

Approx 02 month. Presently the garbage dumping work is continuing at this site and no

treatment facility is available at site. During inspection burning of garbage was found in

the dumping yard site.
During visit the Joint Committee observed huge amount of legacy waste in al

| 04 dumping
sites accumulated over a period of time. In view of huge amount of legacy waste existing at the
proposed site, proposal for disposal / treatment of this waste should strictly comply with the
provision of Solid Waste Management Rules, 2016.

The Joint Committee observed that decomposition of organic waste being dumped leads to
formation of Methane which often burns and there is continuous emission of smoke /
poisonous gases and fine particulate matter. The Nagar Palika Parishad. Balrampur shall
ensure reduction of emission of Methane generated from the MSW legacy waste due to
continuous burning of plastics and other combustible waste.

All 04 dumping sites do not have proper leachate management system and it may affect the
groundwater of nearby area adversely. Therefore, it is desired that the facility should develop
and implement an effective leachate management system as per the provision of Solid Waste
Management Rules, 2016.

There is movement of large no. of truck, tractor and other vehicle carrying MSW on the dusty
roads and this results into re-suspension of dust thereby causing Air Pollution beside vehicle
exhaust emissions. The Nagar Palika Parishad, Balrampur shall ensure proper maintenance of
these vehicle and arrangement of water sprinkling system for the control of dust suspension.
The team noticed that waste received at site was not segregated. It reveals that segregation at
source is not being practiced. The Nagar Palika Parishad, Balrampur should develop proper
collection system to segregale wasle at source.

Nagar Palika Parishad, Balrampur has not installed any arrangement for safe and scientific

disposal of municipal solid waste generated from Urban area.

VARYECH WWORKVASD S 1 T0A 70 ;T K F0127
VARYESH WORKNARD SIr\ 17042073 \NGT £60/20122 (\\
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C. Recommendation:-

1- 1t is recommended that the Legacy Waste lying in all the 4 dumping yards / Legacy Waste sites

should be disposed off (Bio-remediation / Bio-Mining) by preparation of an Action Plan by the

Nagar Palika Parishad . Balrampur.
2- 1t is recommended that For disposal of Municipal Solid Waste generated from the Nagar

Palika Parishad, Balrampur arca, construction of integrated Municipal Solid Waste disposal

facility should be done by preparing an time bound Action Plan.

(Raghu Vir Singh) (Chandresh Kumar) (Rajend%’}éahadur)
A.S.0. Regional Officer, SDM, Tehsil-Sadar
UPPCB, RO Basti UPPCB, RO Basti Balrampur
Pl T
[z\\u\"""
M\

(PC2YDNARYESH WORKNASO Sir\ 1 7004202 2\NGT £290/2022
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1-- Name of the Nagar Palika Parishad

- 2- Name of Contact Person & Designation :-

3- Contact No & E-Mail ID
4- Year of Establishment
5- Total population

6- Total No. wards

7- Estimated MSW generation
Per day (TPD)

8- Door to Door collection facility

9- No. of Mini transfer station -
10- No. of compactors

11- No compartmented vehicle

:- Nagar Palika Parishad, Balrampur, District

Balrampur.

Shri Raj Mani Verma, Executive Officer(E.O.),

:- 08189078347, eonppbalrampurbp-up@.nic.in

- 1887 : |

- According to the year 2011 population — 81054
According to the year 2022 population - 97301

- 25
Wet 12.03
Dry 9.41
Incrt 0.45
Total: 21.89

Door to door garbage collection is being done in 25
wards of the city by Tricycle and Tata Magic vehicles.

- 16

- 01

- 12

12-Vehicle engaged in MSW Segregation /

Transportation/Disposal

13- Current Treatment facility of
Municipal Solid waste (If Any)
14- No. of MRF facility

:- Details of Vehicle(in Nos.) =18 Tata Magic, JCB-01,
Dumper Loader — 02 (02 Dumper & 02 Loader), Pock
Land-Ol, fractor—Ol, Trolley-01 .

' Other Machine - Compactor - 01, Saptic Tank - 01,

.Sprinkler Machine - 01, Fogging Machine — 03 & Hand
cart-136. o

i No Municipal Solid waste treatment Facility Available.

i- The MRF Center(Capacity-50 TPD) is built on the land

situated in the South direction from Tulsipur Road near
Mevalal Police Chowki in Nagar Palika Parishad, Balrampur,
but Currently not functional (As per information provided
by NPP Balrampur, MRF Center not functional as

Fhe Status quo has been imposed by the Order Dated
19.08.2021 passed in the Hon'ble High Court Allahabad

0 p— M



MSW processing facility = No. MSW facility situated in NPP Balrampur
(Municipal solid waste is generated from NPP,
Balrampur is not‘being treated/processed)
No. MSW compost facility :- Composting work was going on ‘;;lt MRF(Capacity-
50TPD) center but due to Status quo, the work of

_(If any)
composting is obstructed.

Location Mentioned Dumping sites :- (i) Baluha Mohalla (Between Girls Inter collage

17

and Nahar Balaganj road).

(ii) Mevalal Police Chauki in Nagar Palika
Parishad, Balrarnpur.

(iii)  Baluwa Mohalla, Between Girl Inter College
to Nahar Balaganj Road, Muralipur,

Balrampur.

'(iv) . Suvaw Drain/River, Barrage, Balrampur

E ve Officer
Nagar Palika Parishad

Balrampur
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